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JK Physio launches
exoskeletal neuro

Chennai, Mar 28:

A physiotherapy and rehabilitation
clinic has launched an exoskeletal
neuro device that will aid fully
and partially paralysed patients,
including those who had suffered
spinal cord injury and stroke, in
the recovery process.

The device will help in improving
the walking mobility of patients
by applying motorised assistance
through a lightweight, wearable
robot to attain the required
movement.

Jagadeesan, Chairman, JK
Physio and Rehab Clinic, said the
device would enable personalised
rehabilitation. They will fix the
protocol as per the condition of
the patients.

An Electro Myography device

device

Rationale and sensible decision
of Finance Minister

Union Finance Minister party to community or religious around the elites about whether
Nirmala Sitaraman has received  politics. The prime minister, in  India is in an indirect form

muscle strengthening was also
launched. Ravindranath Singh,
Deputy Director, Welfare of the
Differently Abled, Government

independent and boost their self-
esteem.

Lakshmi Narayana, Orthopaedic
Surgeon, and J. Kalpana, Managing

that would aid in hand, shoulder,
elbow, and knee movement and

of Tamil Nadu,
important to make disabled persons

said it was

Director of the clinic, spoke at
the event.

IndiaFirst Life collaborates
with Salesforce

Chennai , Mar 28:
IndiaFirst Life Insurance
Company Ltd, one of India’s
fastest-growing private
life insurers has taken a
strategic and technological
leap by migrating its
Customer Relationship
Management (CRM)
systems to Salesforce, the
#1AI CRM. IndiaFirst Life

Form No. URC-2
Advertisement giving notice
about registration under Part |
of Chapter XXI
[Pursuant to section 374(b) of the
companies Act, 2013 and rule 4(1)
of the companies (Authorised to
Register) Rules, 2014]
1.Notice is hereby given that in pursuance
of sub-section (2) of section 366 of the
Companies Act, 2013, an application has
is proposed to be made after fifteen days
hereof but before expiry of thirty days

inafter to the Registrar at Chennaif
that M/s. Siliconz Embedded Solutions a
Limited Liability Partnership may be
registered under Part | of Chapter XXI of
the Companies Act 2013, as a company
limited by shares.
2.The principal obj
are as follows:
To provide services and consulting
relating to Electronic Product Designing,
including hardware design, embedded
software and firmware development,
PCB designing, System prototyping and
low volume manufacturing services.

ts of the

pdily

3.A copy of the draft memorandum and
articles of association of the proposed
fcompany may be inspected at the office
at No.299, Ground floor, Burma colony
4th main road, Perungudi Industrial
[Estate, Chennai - 600 096

4.Notice is hereby given that any person
objecting to this application may
communicate their objection in writing
to the Registrar at The Registrar of
Companies, Central Reservation Centre
(CRC), Indian Institute of Corporate

will leverage Salesforce
Financial Service Cloud
to unify customer
interactions, manage
data efficiently, enhance
team collaboration, and
significantly improve
its customer servicing
capabilities.
IndiaFirst Life’s
decision to migrate to
Salesforce was fuelled
by its desire to leverage
cutting- edge cloud
technology functionalities
tailored specifically
for the life insurance
industry. With Salesforce
Financial Services Cloud,
IndiaFirst Life gains
a robust 360-degree
customer view, enabling
personalized interactions
and automating workflows
to optimize resources.
Advanced analytics and
reporting will enable
real-time insights and
integration with third-
party applications
has helped minimize
disruption. Enhanced client
engagement is facilitated
through personalized
communication, enhanced
security features protect
data integrity - boosting
trust and compliance,
and Salesforce’s scalable
architecture helps IndiaFirst
Life to ensure future
readiness, empowering it
to adapt to the evolving
market dynamics.

NAME CHANGE

I, Given name: M.FAZAL
AHAMED, Sur name :
MUNEER Date of Birth:
07/06/1975 residing at
No.27A,Vanakara Kuppusamy
Street, East Pondy Road,
Villupuram & District,
TamilNadu -605602 shall
henceforth be known as
now Given name : M.FAZAL
AHAMED Surname:
MUNEER AHAMED
M.FAZAL AHAMED

NAME CHANGE

| DARSAN VEERAPPAN
SARAVANAN, Date of Birth
29.09.2005,Residing atNo.
139/A, Saranarayana Perumal

Koil Street, Old Cuddalore
Main Road, Thiruvathigai,
Panruti, Cuddalore,

Tamilnadu-607106.Shall
henceforth be known as

DARSAN SARAVANAN.
DARSAN VEERAPPAN
SARAVANAN

PUBLIC NOTICE

lost his Original
11-04-2014 Doc.
copies of the same.

Under the instruction from my client one Mr.MATHAN
S/o0. Paramasivam and Mrs.VANITHA W/o. Mathan
residing at No.60E, 6th Street, Shankar Nagar, Pammal,
Chennai - 600 075, | am issuing this Public Notice
That, my clients are the owners of the property situated
at Flat No.E, First Floor, “S.S ROYAL CASTLE", Plot No. 60,
Sri Sankara Nagar Lay-out, Stage No. lll, 8th Street,
Pammal Village, Pallavaram Tk, Chenglepet Dt.,
admeasuring an Un-divided share of 542 Sq.Ft of land
out of 3180 Sq.Ft of land comprised in Old Survey Nos.
143/2, 143/3, New Survey No. 143/454. My client had
Construction Agreement dated
No.2723/2014 while taking xerox

It is hereby informed to the general public that anyone
who is/are in possession of the said documents is/are
directed/requested to hand over the same to the under
signed within 07 days from the date of publication of the
notice. It is further informed that anybody tries to create
any encumbrance on the said property by misusing the
misplaced documents the same would not have any legal
sanctity and are punishable under law. Hence, | call upon
the General Public to handover the same to my office
address if it is found. Or, otherwise my client will treat that
thereare no claims from any one regarding the same.

N.VENKATESAN, B.Sc., B.L., M.B.A., Advocate
Phone : 044 - 2824 2420 / 86675 23724

a lot of appreciation for her
decision not to contest the Lok
Sabha election. She gave the
right reason, saying that she
would not be in a position to
spend on the election. This
statement coming from the
finance minister of the country
is surprising, and at the same
time, she proved that she
survived on her salary and
savings. This kind of claim
can come from very few BIJP
ministers or members. Mrs.
Sitaraman also added cautiously
that the “Consolidated Fund of
India” is not hers.

BJP president JP Nadda gave
her the option to contest either
from Andhra Pradesh or Tamil
Nadu. But she simply turned it
down, saying that she is not a

his usual style, asserted that he
will only encourage successful
(elected) politicians to be given
ministerial posts.

The ruling BJP has fielded
several sitting members of the
Rajya Sabha in the upcoming
Lok Sabha elections starting
on April 19. It includes Piyush
Goyal, Bhupendra Yadayv,
Rajiv Chandrasekhar, Mansukh
Mandaviya, and Jyotiraditya
Scindia. Sitharaman is a member
of the Rajya Sabha from
Karnataka.

The situation for my party,
the BJP, is now taking on new
twists. While the whole world
knows that the BJP leadership
is doing its best to reach the
proclaimed 400+ seats, there
is a strong sentiment going

of emergency. The manner in
which the BJP lured lucrative
and criminal politicians into its
fold indicates that the party is
worried. Now the joke is, “Join
the BJP, or no bail but jail” I
am unable to understand why
the party that stood for ideology
and boasted as anti-corruption
crusaders has suddenly stooped
to tarnish its image world-wide.
In any case, the BJP will win
around 360 seats, but at what
cost? From the situation as
of today,it appears that Mrs.
Sitaraman may not continue as
finance minister. However, she
promised to actively canvass for
candidates across India-Kudos to
Mrs.Sitaraman.

PUBLIC NOTICE

INAME CHANGE|

Please take notice that my
client Mr.R.Balsubramanian S/o.

NOTICE OF LOSS OF SHARE CERTIFICATE

NOTICE is hereby given that the Certificate (s) for Larsen & Toubro Ltd Equity Shares Nos.

Late S.Ramachandiran residing
at  No.1A, Ramappa Nagar
1st cross street, Perungudi,
Chennai-600046, he is the
present Owner of the property of

Company Name

No. of
Folio No.|securities |Certificate
held

Security
Distinctive Nos.
No.

lands measuring an extent of 2
acres and 35 Cents comprised

From To

in  Old Survey No.211/1B, New 1
Survey No.211/1B1 and 211/1B3,

M/s. Larsen and Toubro Limited

3849392 25

12948 590619 590643

Patta No.447 & 448, Nanjipuram
Village, Uthiramerur Taluk,

2) M/s. Larsen and Toubro Limited

3849392 25

194485 | 140406878 | 140406902

Kancheepuram District, he having

3849392 50

322651 | 574510539 | 574510588

purchased the same by Sale
Deed dated 01.04.2013 registered

4) M/s. Larsen and Toubro Limited

3849392 50

426500 | 617042085 | 617042134

as Doc No. 1491/2013 in SRO
Uthiramerur, from Mr.S.Murugan.

)
)
Chengalpattu Registration District, 3) M/s. Larsen and Toubro Limited
)
)

5) M/s. Larsen and Toubro Limited

3849392 75

1374318 | 1398235231 | 1398235305

He is the present owner and is
in uninterrupted possession and
enjoyment of the above said
property from 01.04.2013, over
the period of 10 years. If anyone
is claiming right over the property,
kindly inform me in the below
mentioned address within 7 days
from the date of this notice by
RPAD.
J.TAMILARASI. B.L.,
Advocate
25/12, Siyali Street,
Pudupet,
Chennai - 600 002.

Place : Chennai
Date : 23.03.2024

of Larsen & Toubro Ltd standing in the name (s) of C.Ambigai and Mr. Chockalinga
Thyagarajan residing at MIG 475, NH-1, Maraimalai Nagar, Chengalpattu Taluk,
Chengalpattu District, Pin - 603209, has/have been lost or mislaid and the undersigned has
/ have applied to the Company to issue duplicate Certificate(s) for the said shares. Any person
who has any claim in respect of the said shares should write to our Registrar, KFin Technologies
Limited, Selenium Tower B, Plot 31-32, Gachibowli, Financial District,Hyderabad-500032 within
one month from this date else the company will proceed to issue duplicate Certificate(s).

Name(s) of Shareholder(s)
1.C.Ambigai
2.M.Chockalinga Thyagarajan

Affairs (IICA), Plot No. 6,78, Sector 5, NAME CHANGE CHANGE OF NAME
IMT Manesar, Gurgaon, Haryana, India - BANUMATHY KUMAR, |, SARAVANAN, |. PRATHIPA
122050 within twenty one days from the W/O. KUMAR, D.O.B: i ! . !
date of publication of this notice, with a 09.09.1981. RESIDING AT S/OJE)htlr:UJTIlRL!]F;ABBHT\I b;.)m W/o. Govindarajulu, ) Form_at C-1
ﬁ?f'a'ief" the company at its registered | | |\ "5i35 " MANDAPAM, oD?strict- Kallljaiurichi ) R’(es?d:xe born on 10.08.%977, residing (for candidate to publish in Newspapers,TV)
Dated this 26 day of March 2024 ARPAKKAM, NO '789 1110, Main R dg at No.29, 10" Avenue, A DECLARATION ABOUT CRIMINAL CASES
v . KANCHIPURM, 631 603,| | [at o » Main road, Sector, Siva sakthi Nagar, (As per the judgment dated 25th September, 2018, of Hon'ble Supreme Court in WP (Civil)No. 536 of 2011
Name of Applicant i:gl\;\ll_N:ESNCE FORTH BE| [ [Pukkiravari & Post, Annanur, Thirumullaivoyal, (Public Interest Foundation & QOrs. Vs.Union of India & Anr.)
Kallakurichi-Taluk and i Name and address of candidate : Vinoj
l'sﬁema?nﬁmxm BANUMATHI KUMAR . District-606204, Tamil Nad Cheniak 800082, Stall Name of political part : Bharlati a Janata Part
. BANUMATHY KUMAR Istrict- , lamil Naau. henceforth be known as p party : V. rarty ,
3. SUBRAMANI KANNAN shall henceforth be known PRATHIBA (Independent candidates should write "Independent" here)
y . . .
23 SARAVANAN THIRUPATHL. D/o. JAYARAMAN Name of Electlt_)n : Lok Sab_ha Election 2024
ORIGINAL LAND / PROPERTY DOCUMENT LOST SARAVANAN - PRATHIPA Name of Constituency  Chennai Central B N -
| Vinoj, a candidate for the abovementioned election, declare for public information the following details about my criminal antecedents:
I, Sharada Santhanam (Aadhar No0.221113213489) W/o. A) Pendina Criminal C
Late.Mr.T.S.Santhanam aged_ about _73 years, residing at Flat_ (A) Pending Criminal Cases
No.A4 ATANDRA, NO 25,Thirumalai Road, T.Nagar, Chennai LOK SABHA ELECTION - 2024, TAMIL NADU & PUDUCHERRY SI. | Name Case No. and dated Status of Case (s) Section(s) of Acts concerned and brief
-600017, do hereby inform to the General Public that | have No | of Court description of offence (s)
lost the original land document pertaining to my property o masioor e ssaoron P
registered in Document No.1430/1988, 1404/1988, 1643/1989 | | |  sowummosomsronsscrsascnon ssasosstom 1 NA | Cr.No.289/2023, V1Villivakkam PS Pending 143 IPC r/w 41(6)TN CP Act
and 1817/1997 registered at dated Sub-Registrar Office, the ama i FORMAT C-7
above original document was missed on 12.02.2024 in a xerox Constituency * Tenkasi (SC) (37) 2 NA Cr.No.30/2022, F3Nungambak kam PS Pending 143, 269, 270 IPC & 41 C1 (VI) MCP ACT
h b id Lf finds th idd t, Name of the 2
bloase contact me over phone No 8072234348 or at the above T 3 [ N [oeNot4/2022, cop FIR Quashed | 153, 505(1) (b), 505(2) IPC
residential address. uf'. S (Crl.0.PN0.11928 of
- =iminal anfececent - 2022 & M.PNo.6731 of
.| ul i) LP.C. 147,149, 451, 188, 4:
— 2 tur f tha offences n l'E'i'Ii:? - e 2022 dt 06.07.2022)
PUBLIC ANNOUNGEMENT M Cscsseanctivgr, e 4 NA | CrNo.744/2021, F3Nungambak kam PS Pending 143, 269, 270 IPC & 41(VI) MCP Act.
REGULATION 14 OF THE INSOLVENCY AND BANKRUPTCY BOARD OF INDIA V) LP.C. 143,279, 283, 341, 294(b), - -
[ (VOLUNTARY LIQUIDATION PROGESS) REGULATIONS, 2017] A ) gi‘r;zﬂ»“”ﬁs“) . 5 NA Cr.No.72/2021, C1 Flower Bazaar PSNA Pending 341,143, 188, 269 IPC & 41(vi) TNCP Act
FOR THE ATTENTION OF THE STAKEHOLDERS OF et akcs Sien 6 NA | CrNo.38/2021, C1-FlowerBazar PSNA Pending U/s. 143,188 IPC
M/S. SENTHIL FINANGE PRIVATE LIMITED ii) Crime No. 231/2018, Paramakudi - - -
o " Fole Saon 7 [ na [ orno.2727/2020, D1-Thiruthani PSNA Pending Uls. 143,341, 188, 269,270 IPC r/w Sec.
1. | NAME OF THE CORPORATE PERSON M/S. SENTHIL FINANCE PRIVATE LIMITED . Dt mm’ 51(a), (b) of Disaster Management Act
2 | DATE OF IycORFORATION OF 10th APRIL 1995 poied e ML M ol 8 NA | Cr No.1661/2020, B2-Esplanedu PSNA Pending U/s. 143, 188, 269, IPC r/w 3 of Epidemic
Virudhunagar District. i i
3. | AUTHORITY UNDER WHICH ROC CHENNAI UNDER THE W Cime No. 62021, C2, Disease Act, Sec. 51 (b) Disaster Management
CORPORATE PERSON IS COMPANIES ACT, 1956 Subramaniyapuram ~_(L&0) Act, 41 (6) TNGP Act
NOORPORATED  REGISTERED 1 i . 4z, e 9 | NA | Cr No.1491/2020,C3 Seven Wells PS Pendi 143,188, 269 IPC& Sec 3 of Epidemi
4. | CORPORATE IDENTITY NUMBER OF | U65191TN1995PTC030910 Police Station Madurai. f. NO. ' even VVells ending ST ec ot Epidemic
CORPORATE PERSON c.| Name of the Court Criminal Case No. 42810/2016, Disease Act
M.M. Patiala House Court, New Delhi
5. | ADDRESS OF THE REGISTERED 45/165-B, WEST CAR STREET, ; idemic Di
OFFIGE AND PRINGIPAL OFFIGE CHIDAMBARAN-608001, TAMILNADU o] Whetrchages b |, 10 NA Cr. No.1415/2020,C3 Seven Wells PS Pending 143, 188, 269 IPC r/w 3 of Epidemic Disease
(IF ANY) OF CORPORATE PERSON T Notapplcabl Act and 51 (b) D!saster Manggement Act
6. | LIQUIDATION COMMENGCEMENT DATE | 27th MARCH 2024 - ——— — 2005 and 134 Tamil Nadu Public Health Act
OF CORPORATE PERSON lifany 1939
7. | NAME, ADDRESS, EMAIL ADDRESS, | NANE: VISWANATHAN RAJAGOPALAN | Any other information required to |i) Criminal Case No. - —
TELEPHONE NUMBER AND ADDRESS: PLOT NO.4, 1/787A, DENANAI NAGAR, Y naaan S | e o, 21208, PR Stge " NA | Gr No.1405/2020, T4-Maduravoyal PS Pending U/s. 143,188, IPC r/w 3 of Epidemic Disease
REGISTRATION NUMBER I| STREET, MADIPAKKAWM, CHENNAI-600091, il Crime No. 13112018, FIR Stage Act 1987
OF THE LIQUIDATOR TAMIL NADU. iv)Crime No. 612021, e
E-MAIL: viswanathan.irp@gmail.com v))grime :of?f,:;zzl':|:§.,ge 12 NA Cr No.1303/2020, Karur Town PS Pending U/s. 143,341,269 IPC r/w 3 of Epidemic
MOBILE: 63792 52059 2. | The reasons for the selection of the Y D A‘ 1 587
REG.NO: 1BBI/IPA-003/ICAI-N-00275/2020-21/13069 . candidate, Selection shall be with | He is a practicing Doctor and as well isease Act
8. | LAST DATE FOR SUBMISSION OF | 26th APRIL 2024 ARG B e s":‘“";“[::.“,’}"“"j‘f"”;,’;"?’ 13 NA | Cr. No.2251/2017, F3 Nungambakkam PS Pending 143,188 IPC
CLA'MS achievement and merit of e lember of isiative Assem n
candidate, and not mere | the same Constituency and is well A
Notice is hereby given that the M/s. SENTHIL FINANCE PRIVATE LIMITED has commenced Voluntary Twionablllty™ at e polls: notimore known person fo/the general public, 14 NA Cr No.. 569/2016, F3 Nungambaldam PS Pending 143,188 1PC & 285 IPC
Liquidation on 27th March 2024. The stakeholders of M/s. Senthil Finance Private Limited are 100 worde) (B) Details about cases of conviction for Criminal Offences
hereby called upon to submit a proof of their claims as on the commencement of this Liquidation 3. | Reasons as to why other individuals |~ o Candidate s
in th iate F IBC Voluntary Liquidation Regulations 2017, bef ithout criminal antecedents could - - -
%}ﬁe;s\ir'{h zegi‘ipiﬁ"&ieuq%ﬁ?ag‘; ﬂfﬂhe adé’riﬂsa%en'{?ﬁ'n;,'?n” migibi,'v"e”ftem 7. T"r?e"fﬁnaen&'j ok b ssacen 5 i c?:m more; competent:pereon than; other NA | Name of Court & date(s) of order(s) Descrlgllon of o_ﬁence(s) & Maximum Punishment Imposed
creditors shall submit their proof of claims by electronic means only. All other creditors may submit more than 100 words) applicants. Punishment |mposed
the proof of claims, in person or by registered post or by electronic means.
Submission of false or misleading proofs of claims shall attract penalties. NA NA NA NA
E‘L‘XE:EZS:."E,“{',?E.““ 202 E’.Emg#g:%’; ?ﬁé“&%ﬁkﬂ “‘“‘“‘i‘i“‘%‘},ﬁf‘”f g s « Inthe case of election to Council of States or election to Legislative Council by MLAs, mention the election concerned in place of
REG.NO: IBBI/IPA-003/ICAI-N-00275/2020-21/13069 Ry el s W ol SR name of constituency.
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IN CONTEMPT 536 OF 2011

FORMAT C-7
* Tenkasi (SC) (37)

* Dr. K. KRISHNASAMY

a.| Nature of the offences

i) LP.C.147,149, 451, 188, 427

i) 1.P.C.188

i) 1.P.C. 143,188

iv) 1.P.C. 143, 151, 269 riw Epidemic
Diseases Act 1897.

v

1.P.C. 143, 279, 283, 341, 294(b),
291,353,427, 506(1)

i) Crime No. 168/2009,

Chanakyapuri Police Station,

New Delhi.

Crime No. 231/2018, Paramakudi

Town Police Station,

Paramakudi Taluk,
District.

LJ J o LJ > s v Seogw LSS TS, QUERT 6TEUT. 292/2006 aLufeh
G (Lp.%.aJ) T Tw uSHTSMS (I / IR
Coimd ADENN Qauaffr L | Seomece sumas owes | S aeums o 2,200
2 O eSS/ @@5@@/7%5@% SnosGlev 2 eirer LG _tb CopLiy LSHISH 2 6rar Hlevdens
@JGI'WGB)@‘I, LOMFg 2.8 %}Lﬂm—m 5;@@5)5@'.’. @DGI)LD ,‘5@505“5‘@@ 55@5317 2 ererfll L gﬁmumm (QEEYES] &L?u;é,g)wn'& e;@)[_r')%fz/ %%vng@m @afrilmégp’&l/m
Gloasrenasr SisIaueT  sessrentlsECprd.  Congeersericy CunensLiGlLinger fpLIen G LD"D.ULE& el @ﬁwG geis %’m. UTCHIGETL LTS LGRS
AP ; o s . o | «Bsfsa o eirong Gans Boigsnfl b eupg, CGuopug  yGrrdsers  LMLLSHSTS  breT
SARIULESFID, ugEfleans 2 JFFIe06uT @@55@)”@- SO . : cunedlasess_nygb CUES BnSEIOL 860 H15a)s0lsney @mnCser.
BFHEUGY < EV/GUGVEHLD emifled  emey  seupnet CrrssmisepL e | SLGLUILGSS GLprgwing DITFNS | | oiQunps) ctagy el eausSBhs s Sagu USSID
Crom  BLESULL L BlepsPulldr  Gsmean®  OFeliL@  UeSmE | &-(Lp-%. 2 T sriswinoed Gumiedlg. GopLiy Clgnowis LSETdms pre Lo
OlLngsCsised — 2024 @sCuL L @sLLDDIeCs kIS CBTssLb. et B.(p.s. L Fulled g;i’:gi;"@m@@gﬂg;@eu é’*&?ﬁfﬁ’“ﬁg};‘;@g Qﬁf:gf’;i
s Caised & sHwLins FLL_LD-(LpBIG WréGlaver | 11 o@sgies s, @«565755”@ S0 BHSSM60 2 L Car GLpsei_ (pseuflé@ Glsm_iL6lemererayLb, oaeD 1302
F1@ GleuauiL L. TDLIL STl MG CTGILINS | LGhw LML L_LD, QY GUEIGETLD | | Cuoayd  Guopuy  yeoewgems  wiGrend  saprer  cufuieh
Lest68T QT Bluisenss 050 Quey 10 wewlsg LD FORQINES, LW L 191 Lb, uw@ﬁh{@ﬁ'@mﬂﬁf G| eTIST 6ThS s SBLILGBSSTS e i
Culguolggns. oUGUng  Sieud  Grksny e BLSgE SOL | oesw  sLer  serepg, | |70 A0 G rnrsipenrein, /G i Gouco et
SPugTIg:~  FIBMTe  Wés@ar  GlElwlL HeTarg. OV | mpeimenl  HOQNSG — HLLGL LD No.14/1 p(B OB, Heweomhigend Hyrioi, Caoldato
LDI;@LDGDGUITLDG’O, GrLb.ﬂGi).@j’.é;a;GfT, FELPF6LIEH VS T LQUJITJIE'I&S@T o el L UGbG@-’QJ ,@ILI_IE'ISEGO’)GYT 2 enLwirinrenaruith eul L b, yfwigri wreil’ L ib. :},
6TLD.L9. B56TT, enipdFigselesr L il L gevev. GLogitd, e(HeuT QeuLGSE o arGermb.  syaTed - = 1. | Criminal antecedents
CUIMTSHGOTEISEGTILLD LunEGL  apLbleTey L (HSTET  SNHESHET . . . uigeuid - A Qumrg) ygflefiiy
Setr é{ ) %D S . A Qﬁ. .o o . % BDS @'@'g' %I_@UE)GU QJHGU@‘%‘%‘LQ-LU (BBHu Opngbs Heed wHmIDd Haired Heneo aurflub (FMons &meodsEn
LIGU)I_. eorr J/T'Q.G‘G)GUT ® GUT.@.GISTH'. Jm@[ LIITJLILIITJ?SGYT. . Q-[GYTG)_,I(S.S@ 67{5‘5 @LLgG&glL/LD BEIL(PEODEET) @PEIE Na6n - 2017 - EIE 9 1476 Hib)
g'@@ e LM th @G,UQJNQI =/l %ﬁfb’fﬂﬂ- . OewcbLBssallcbemaev. M/s. Qapdled Soemuarremsiv MenyGeaul_ 691G L 1q.60r
S L adlebenev. Canasaeuiesr GLing Qb5 BlapFFulle ClFeiTen et . . . .. oy GG
. .. . g A : . . eTe1Gou, GlSGHHTF)  BIL_MEHLOGTD URI(@GSTTTSsT HeuarsSn@ : b
QYUTFHET RSSHIGOLPLIL| SYGTISF)GHTDGHTLT. .20.19). Fn(h&6L SEGVENLD ()& euTIT Qs Coenaiine
@g@fzﬂ@ FEHSBT CUTEHETEIGET,  eSsTenTIgieng eUrCeunmi. LG -5 @. & . '-5 o 1 | sriuGre sLsment @uuwi M/s. Qefsglsd Sospuiammeinsiv lewrGaul
G ma Owebeom . tecr Q) R . .| QL Bisemer OFuhLBSS L MSL SBALL
Bl SSenar eveVLD '5)@/'5'@ LoSSET ST JHSD @ILI&'@@'IU ) % GESTFTLOIGS) LI @ L6l @@’)@) 2 | sriuGrl sLsmeri seuss Codl 10 eLiyed 1995
Cangevest Olalioug CuTsGaISSHDE& own  LBamml’ &  peis)  Fmple. Gapewre . 17 . z S =
QoL wypr&alGLd. Qs @&CWL e T 2@7@7,5,@@) aunésaiisg Glaupm) Glup > | e T’“ﬁiﬁﬁ’i‘l Jig:{mu@h i%l;’;“a‘:g;;L$~ 19506 &
Cengaver Liewflgaich oarer o gallweuismer Qbs BlSLHFFIND gwngm' . . 4 | eI s amrami SiemLwner s/ | U65191TN1995PTCO30910
anseEseT  Oeeyd QL BIs@mar  FHWLINS F1G S relssd. Qeiaum) feul gnBle. STCUGIC abipe & Cut
S|6WL_WITET 6T68T.
. . N - . . . . N - . . 5 | erruGrl sLsmmenfls uey 45/165-19, G Cany Aswm, fAsburnd
Quu_m LOTHMLD Quuwm LrMHMLD Q|_|u_m LIMHMOLD Quuwr LrMHMLO wHmID (P56 508001, HEPHTEH o

Old Given Name: NOWSHEENA

aaufl (Bmbsne)

Name of the Court

iii) Crime No.
Srivilliputhur

131/2018,
Police
Station,  Srivilliputhur  Taluk,
Virudhunagar District.

iv) Crime  No.  6/2021, C-2,
Subramaniyapuram (L&O)
Police Station, Madurai City

v) Crime No. 194/2022, Perungudi
Police Station Madurai.

Criminal Case No. 42810/2016,

M.M. Patiala House Court, New Delhi

Town

a

6 | sriiu@rl &L sorremilst
smeoliy geurisiul L Csd
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®

7 | seeoriLneniier Guwi, geaaf, @il
aeufl, AgreneoGud eesr wHMIb
ugley eresor.

Quui: eflsbauprger TreGarLmas
(paeufl: wemen setor.a, 1/787A,
Qsweunenes pa, lloug Q5 m,

R OILN&SD, Qlgeenar 600091,5BHHIG
Blsirawenaed: viswanathan.irp@gmail.com
Glonenusy: 63792 52059

. | Details of

Whether charges have been
framed or not (Yes/No)

Date of conviction, if any

No

Not applicable
Not i

if any

@

be given

Any other information required to

i) Criminal Case No. 42810/2016
ii) Crime No. 231/2018, FIR Stage
iii) Crime No. 131/2018, FIR Stage
iv)Crime No. 6/2021, FIR Stage

Prajapati Bharatbhai NAZ Sur N T LAYER ) ARTHI LAL VIPRADAS, Old Name: Aditi Chakrika,  Old
Madhabhai, shews  GQuuwi: A '-FXF(RarBeD.IN a Q"’“(’;"’-”f speos Quwi:  G.B.VIRPADAS, Sur  Name: Ravana _Kedhar
Madhabhai  Samlabhai, Ypss gt v, Uobs Codl: g Cod: 02011976, Vishwanath, Wpgs Gsd: 17.122012,

06.09.986, Qp.136, Gsmiumememuid Db > Lo PeY OB.5, Teu e O
Gsd:  15.06.1998, Op.7/22, g ebs, yeluGariy Ois el L ib:QlEesenen), 55, laigl 601G O50, !
4eug wmg, Wemememwmi Gamulled Qubyyi unyéei, Qocnenes — QB.27/12, LI60mo6sT Grr®, 250"1‘07 E"D@mm:w gms:;mmug];
Qg@m, uns Lejsn, Oasenes — 600 012. oD eeufludler SemLwni,  Casene, SNDBIH — Wl n . mfd_' geuﬂ ADITI
600 003. ety (poeufuled udléEb Brsin S 600 020. eem  (pseufluded CHARRIKA " Newr Sar Name:
@ Bren P@s\rﬂ Bharat New%iven Name: NAUSHEENA &G0 et Qefl KEDHAR VISHWANATH ey
MadRabhai rajapati ey NAZ SurName: LAYER  eeinmy Given Name: ARTHI cimRssILEAD.
Siemipsaiu @& Cmsir. SiempssiLG&HCsr. Surname:VIPRADAS s6tTM) Kedhar Vishwanath
Prajapati Bharatbhai Old Given Name: NOWSHEENA Siempsaiu&Cpsir. sHoS
Madhabhai NAZ Sur Name: LAYER ARTHI LAL VIPRADAS

Quw wrHmD
Swneveu(mLI, Oobs Gad:
08032008, R19, wmsib efeoeor,
EXM Gammibsiv, Lbib&0606S)
uniwev, QemyerGef, L Lmlymb
Qaememen— 600072 sT65TMD
waafled audls@bd ceng waes
Befl surdveurml weSE@Lomi e
M NNIO LI

0S5 @t CangevLei,
SHoS

QU rHHLD

DEVI SINGH, spems
Quwi: Mag Singh, Qpis
Gsd: 01021983, @m50, Seugy

vy, eausHubTse s CsM,
e(pdlenty, Q\5eiene—600 001. eteiin
wasafllled  adlsEn 6w,
@efl DEVI SINGH RAJPUROHIT
aem  Sievsaiiu@HCneb.

DEVI SINGH

Quuwr wrHMD
SHRINIDHI  SUDARSAN,
Gops  Gsd: 04032013  F302,
Wow By Urbantree, 3eug wmg,
Qaemflur  par ez Guules
I Qrc

Gy, GuwL
600100. 168D aauflufed
udléEb sTeng) &6 Bl

New Given Name: Shrinidhi
New Sur Name: Matta Sudarsan
sleimI  SemESILIBS DT

Sudarsan Matta Venkatraman
BHmS

Quwr wrHMLD
SHAIK SHAUL HAMEEED

SYED ALI, shewg  Guw:
Syed Ali, Gpps Gz
20.04.1974, Qm.74, Mugalpura
Street, Smeustemtmoemey  —
606601. sT6sTm Wwaeuflulied
audleEn Brem Qe SHAIKH
SHAHUL HAMEED ey

Sd&&ILHSHCDE.
SHAIK SHAUL HAMEEED
SYED ALI

REG.NO: IBBI/IPA-003/
ICAI-N-00275/2020-21/13069

& | Carflsenaasest soiiNss

amLd Cadl

26 eJLIfeL 2024

M/s. Qspdler  Swuermstsy  tleorGail  eBNGLL  smons (psit aubg|
27 LIiE 2024 M SOOI BLalRSmEHW Fleurtdludetg eem @6 epevld
aflflasiu@dng.  Copes eauflme eesm 760 @MU Liul @eTen semeviuimemi
wseauflsg M/s. Qspdled Seusrard WerGaul eAQLL g LBiGsITgEsT  D9d
seennioy  semeoliy  elfuemmast 2o17st U, shsaflsn 2 feww  Canpedaener
SLBNTSBILES LT 26, 2024 HMCHT Z0VG SUBHE WeienpneCon swildléEbul.
Cal @& OCamsteriin@énnissr. BF sLen eupmdueuiest osTrss s Bleeigm)
apsod UGG srsalss 2 Memw Carrosemst soiifss Casn@b. WLHD eSS
URIGSTTTSST  QBMBeEhLel  snlgw shsag o feow Garrosemst CurgwrsGer
BUEd epeuGn 9eevg Wstiesn apedwrsGeun swilINGae0 D,
saupnesr  auflilled 2 fleww  Gamresstes  Ss1demw
S saL@ID.

swILEEHI®  SurTsD

eflehauprger TrzgGarLmedsir

Gg8) : s 28, 2024 Bmeusmgdletn aemeviuimeni

BLib : Qeerenear ugley sretor: 1BBI/IPA-003/ICAI-N-00275/2020-21/13069

v) Crime No. 194/2022, FIR Stage

~

. | The reasons for the selection of the
candidate, Selection shall be with
reference to the qualifications,
achievements and merit of the | Member of Legislative Assembly in
candidate, and not mere | the same Constituency and is well
“winnability” at the polls (not more | known person to the general public.
than 100 words)

He is a practicing Doctor and as well
as social worker. And also a former

w

. | Reasons as to why other individuals
without criminal antecedents could
not be selected as i (not

The above selected Candidate is
more competent person than other

[

more than 100 words) applicants.
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RM. BABU MURUGAVEL] BA. BLL,
Party Spok
Party Advocate's Wing Joint Secretary



Viswanathan Rajagopalan
Highlight

Viswanathan Rajagopalan
Highlight


